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Petition(s) for Special Leave to Appeal (Crl) No(s).8375-8376/2008

D. K. GANESH BABU Petitioner(s)
VERSUS

STATE OF TAM L NADU & ORS. Respondent (s)

(Wth appln(s) for stay and office report)

Dat e: 04/ 03/2009 These Petitions were called on for hearing today.

For Petitioner(s)
M. Rishi Ml hotra, Adv.

For Respondent (s)
Ms. Nupur Kanungo, Adv.
M. Vi kas Mehta, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
I ssue fresh notice to the unserved respondents through Regi stered Post A D.
Dasti service, in addition, is allowed. State Authorities are pernitted to be served
t hrough the Standi ng Counsel.
List the matters on 21-4-2009.

(S. G SHAH)
va Regi strar



